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(bl the hiatus between the biuest 
and the smallest zone in the Rail-
ways; 

(e) whether any zonal reoq:aniza-
tion and rationalisation has been con-
sidered nnd implications evaluated; 
und 

(d) if so. the broad det .. ils thereuf? 

The Minister of Slate In the MInis-
try of RaIlway. (Dr. Ram 81Ibhag 
Singh): (a) and (b). A statement 
showing the rOute' kilometrage of the 
"rea served by and the number of staff 
employed on the open line of the eight 
Railway Zones prior to the formation 
of the South Central Zone on 2nd 

. October. 1006 is laid on the Table of 
th" Sabha. r PLaced in Library. See 
No. LT-7422/66]. Consequent on the 
formation of the ninth Zone the route 
kilometrage of the Southern and Cen-
tral Railways has been readjusted 
between the three zones, namely, 
·Central. South Central and Southern 
and the particulars of route kllome-
trage, area served and the number of 
staff in respect of each of these re-
adJusted Zones are also indicated in 
Part B of the Statement. 

(e) and (eI). The ",,,,rkload on each 
"Zone and its impact on the functional 
efficiency of the Zone are under cons-
tant review in the Railway Ministry, 
Organisational changes like the setting 
up of a zone are considered whenever 
undue strain is noticed on any parti-
cular zone due to increase in workload. 

Raw Materials supply to Rourh'" 
Steel Plant 

"538_ Sbrl Subodh 1IaDsda: 
Sbrl S. C_ Samallta: 
Shrl P_ C_ Borooab: 
Sbrl Bbagwat Jba Azad: 
Sbri M. L. Dwlvedi: 
Dr. M. M. Das: 

Will the Minister of Iron and Steel 
Oe plea.ed to state: 

(a) whether the Rourkela steel 
~Plant is facing the problem of supply 

of raw materials, such as iron 0..,. 
coal, sulphuric acid and manganese oro" 
after so many years of its commission-_! 
ing; 

(b) whether this has affeoted the 
production in the plant; 

(e) if so, to what extent; and 

(d) whether the problem has since 
been sol Vl'<i? 

The Minister of Iron and Steel (SUi 
T. N. SI~b): (a) and (b)_ The Rour-
kela Steel Plant experienced some di-
fficulties last year in procurement of 
iron ore and menganese ore_ These 
were overcome and there was nO 
short fan in production_ 

Due to shortage of foreign exchange 
and overall world-wide shortage of 
sulphur the Rourkela Steel Plant 
could not secure is full requlrement of 
sulphuric acid and production was 
affected to some extent. 

(c) The approximate loss was 24,000 
tonnes of production. 

(d) The difficulties regarding sul-
phur still persist. However, apart 
from meeting the requirements by 
imports to the extent possible, the 
Steel Mill has been asked to investigate 
the feasibility of using substitutes for 
sulphuric acid. 

Price of Automo'bWes 

·539. Shrl P. C. aor-h: 
Sbri Bharwat Jha ADd: 
8brl S_ C. SamaDta: 
8brl Suboc1h Baascla: 
Shrl M. L. Dwlvedl: 
Shri MahesWar Nalk: 
Sbri D. I. Nalk: 

Will the Minister of Industry be 
pleased to state: 

(a) whether a meeting of the repre· 
sentative. of automobile and ancillary 
industries was recently called to dis-
cuss means for improving the stan-
dard, increasing production and redUc-
ing the prices of automObiles; 
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(b) i! so, the main observatiollB 
made and decisions taken at the meet-
ing; and 

(c) the steps taken in the light thore-
.of? 

The Minister of Industry (Shri D. 
8a!IjIvayya): (a) The Automobile 
Division of the Directorate General of 
Technical Development had called a 
meeting of the AutomobUe and Ancil-
lary manufacturers with Government 
on the 4th and 5th October, 1966 to 
assess the progress made by individual 
units in indigenisation, import sub-
stitution. Standardisation, and anci-
limy development. 

(b) The various components which 
were still being imported by the vehi-
cle manufacturers were reviewed in 
detail with a view to expediting the 
process of import SUbstitution to the 
fullest extent possible. 

Both the vehide and ancillary manu-
facturers were asked to standardise the 
components to the utmost extent prac-
ticable without prejudice to quality 
and performance, to accelerate the 
<ievelopment of montacturers of the 
ancillaries required and to expedite 
1h. indigenisation of the vehicles with 
a view to reduce the foreign exchange 
expenditure on the import of compo-
nents/raw materials. 

The manufacturers' attention was 
drawn to the fact that complaints were 
being received about the quality of 
vehicles and it was brought home to 
them that they should assume full res-
ponsibility for putting in the market 
vehicles oI acceptable standards which 
should cover items of their own manu-
facture as well as bought-out anci-
llary items. The need to stabilise the 
selling prices of their vehicles was 

. also impressed upon them. 

The importance of the manufacturers 
fostering more useful alld eordial dea-
ler/customer relatiOlUl and aftel1lllle 
service was etnphuised. 

(e) Necessary follow up action tor 
.. early Implementation of the various 

2220 (Ai) ~ 

decisions taeken has been initiated by 
the Directorate General of Technical 
Development. 

Loan From Export Import RaDk, 
WasbiDgton 

·540. Sbri D. C. Sharma: 
Shri MalU'1a: 
Shri Yashpal Slngb: 
Shri P. C. Borooah: 
Shrl Ram Sewak Yadav: 

Will the Minister of Rallways be 
pleased to state: 

(a) whether United States Export 
Import Bank of Washington has autho-
rised a $12,750,000 loan to the G<>,'ern-
ment of India to finance purchases in 
the United States of diesel locomotive 
components for assembly at the Bana-
ras Diesel Locomotive Works; 

(b) if so, the terms and conditions 
thereof; 

(c) how it is proposed to be utilis-
ed; and 

(d) the steps taker or proposed to 
be taken to manufact ure these locomo-
tive components indigenously? 

The Deputy Minister in tbe Ministry 
of RaUways (Sbn Sbam Nath): (a) 
Yes. Sir. 

(b) The loan bears interest at 6 per 
cent per annum and is repayable In 
20 semi-annual instalments, commen-
cing on September 15, 1968. Com-
mitment fee of I per cent per annum 
tram the date Of authorisation ot the 
loan is also payable on the amount of 
the loan undisbursed. 

(c) The loan is proposed to be utilJs-
ed tor covering the foreign exc:hanae 
cost of acquisition from the United 
States of America. of components alld 
materials that are not yet available 
indigenously tor the manufacture of 
diesel locomotives at the VaraDMI 
Works during IH'l/68 and related 
teeh.nical services. 




